J
| TEM NO. 47 COURT NO. 7 SECTI ON Xl

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (C No(s). 12030/2014
(Arising out of inpugned final judgnent and order dated 18/12/2013
in CVA  No. 4252/ 1982 passed by t he Hi gh Court 0] Judi cature
Al | ahabad, Lucknow Bench)

RAJENDRA SI NGH GAHLAUT (DEAD) BY LRS & ANR Petitioner(s)
VERSUS
THE REG. COOP. SOCIETIES U. P & ORS Respondent ( s)

(with appln. (s) for exenption fromfiling OT. and interimreli ef
and office report)
Date : 04/05/2017 This petition was called on for hearing today.
CORAM : HON&#39; BLE MR JUSTI CE KURI AN JOSEPH
HON&#39; BLE MRS. JUSTI CE R BANUMATHI

For Petitioner(s) M. E. C Agrawal a, Adv.

Ms. Meenakshi Kalra, Adv.
For Respondent (s) M. Ravi Prakash Mehrotra, Adv.

M . Shashank Dhaon, Adv.

M. Raj eev Kumar Dubey, Adv.

UPON hearing counsel the Court nade the foll ow ng

ORDER
In view of the letter circulated by the | earned counsel for
the petitioners seeking adjournment, list after sunmer vacation.

(Jayant Kumar Arora)
Court Master (Renu Diwan)
Assi stant Regi strar

at



